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SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Writ Petition(s)(Civil) No(s). 1300/2020

ASHWINI KUMAR UPADHYAY Petitioner(s)
VERSUS
UNION OF INDIA & ORS. Respondent(s)

(FOR ADMISSION )
Date : 11-12-2020 This petition was called on for hearing today.

CORAM
HON'BLE MR. JUSTICE SANJAY KISHAN KAUL
HON'BLE MR. JUSTICE DINESH MAHESHWARI
HON'BLE MR. JUSTICE HRISHIKESH ROY

For Petitioner(s) Mr. Anupam Lal Das, Sr. Adv.
Mr. Ashwini Kumar Upadhyay, Adv.
Mr. Ashwani Kumar Dubey, AOR
Mr. Manish Kumar, Adv.

For Respondent(s)

UPON hearing the counsel the Court made the following
ORDER
Learned senior counsel appearing for the petitioner seeks to
withdraw this petition as he stated that he would like to approach
the Law Commission of India.

The writ petition is dismissed as withdrawn in terms afore-

said.

(ASHA SUNDRIYAL) (ANITA RANI AHUJA)
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